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Upgradation of Sardar Vallabhbhai Patcl
International Airport

3677. SHRI BANGARU LAXMAN:
Will the Minister of CIVIL AVIATION
be pleased to state:

(a) whether the proposal  for
upgradation of the¢ Ahmcdabad Airport

named as Sardar  Vallabhbhai  Patel
International  Airport is peading  with
Government;

(b) whether the Statc Government of
Gujarat and its pecople arc very much
concerned in this regard and the State
Government has many times in the past
approached the Central Government in
the matter;

(c) if so, the dctails thereof and fucts
thereon;

(d) whether Government  are  not
concerned to give recognition to the great
frcedom fighter and builder of the nation
in the Golden Jubilee Celebration year of
the Independence; and

(c) if so, the reasons for dclay?

THE  MINISTER OF CIVIL
AVIATION (SHRI1 ANANTH
KUMAR): (a) to (e) Airports Authority
of India has provided Rs. 4 crores in the
Annual Plan 1997-98 for this purpose.
There exists a provision of Rs. 20 crores
in the Annual Plan for 1998-99. Airports
Authority of India has floated tenders for
exctension of.runway from 9,000 ft. to
11,500 ft. and strengthening of associated
payments at a cost of Rs. 48.50 crores for
operation of B-747 type of aircraft. This
work is likely to be completed in two
years from the date of its award, AAI is
also planning upgradation of the terminal

. building.

Appointment of Chairman for AAI

3678. SHRI P.
REDDY: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether it is a fact that the
Airports Authority of India (AAI) is
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without a Chairman for the last two o1
three vears; and

(b) if so. the rcasons therefor and by
when this position is likely to be filled?

THE MINISTER OF CIVIL
AVIATION (SHRI ANANTH
KUMAR): {(a) and (b) No, Sir. The post
of Whole-time Chairman in the Airports
Authority of India (AAI) became vacant
on 14.10.1996 and the Joint Scerctary in
the Ministry of Civil Aviation had been
holding additional charge of the post till
the appointment of the new Chairman.
On the basis of the recommendations of
the Public Enterprises Sclection Board
and with the approval of the competent
authority Shri D.V. Gupta has been
appointed as Chairman, AAT with cffect
from 6.7.1998.

Grants to Indian Airlines

3679. SHRI YERRA NARAYANA.-
SWAMY: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether Government has preparcd
a plan to relcase Rs. 475 crores to Indian
Airlines to implement a “Turn-around”
strategy,

(b) if so, the details of the scheme on
which Rs. 475 crores will be spent;

(c) whether it is a fact that further
doses of financial grants are necessary for
aircraft acquisition;

- (d) whether any plan has been devised
to make Indian Airlines to shed excess
staff and wasteful expenditure; and

(c) if so, the details of such a plun?

THE  MINISTER OF CIVIL
AVIATION (SHRI ANANTH
KUMAR): (a) and (b) A Committec was
constituted in February, 1995 under the
Chairmanship of Dr. Vijay Kclkar,
former Secretary, Petroleum and Natural
Gas to examine the reasons for losses in
Indian Airlines and develop stratcgics for
turning around Indian Airlines in the

b



